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. -Suri T. BODRA: Sir; in' view - of
the fact that in Bihar State the out-
put of iron gre is more than that
in Orissa State, how it is that State
Trading Corporation is givihg prefer-
ence {¢ Orissa State and not to Bihar?

" pany.

tow. 1 Swanted Vtd TkioA? “this.. Whan
the State Trading Corporation has
taken over the distribution of cement
and othdf ma‘cerrals ahll’ afe’ 'getting
profits dut’ éfit, “are “they liable 0

agents or not?’
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Surt MANUBHAI SHAH: As far as
the duestioR of ‘Brofits iof ‘the State
Trading" Corporatiomw £or internal  dis-
tribution " of dermerit and- other com-
‘modities 15’ conicertied; "this Corpara-
tion is like any private limited com-
If overall profits are there,
they will certamly declare'a divillend
hke ‘511~ other-'public corporations: of
the Government of India: As for the

| special profits made, because’ we. had

to import a certain amount of foreign
cement and *Which ' did ot Tully mate-
riglise, as 'the ‘House is aware; in the
Budget - 'we have provided for-wa
Natlonal "Road ' Development Fund: to
which 'a large' part of - that. -~money
will be allocated. T3

EXTERNAL RESOURCES- FOR THE. SECOND
FIVE YEAR PLAN

JPICI

*272" SHRI M. H. SAMUEL WﬁH
the Minister. ,0of. PLANNING, be pleased
to state:.. ...

''''''

T

(a) whether the Plaﬁnmg‘ Cormmis-
sion has’ completed the’ ;survey of the
external  resources for the Second
Five Year Plan;’ T Ters A

N . - -~
3T e IR PR T

(b) whether any greater gap has
been foreshadowed in the resources of
the Plan; xand

omge e oea ST

(¢)_if so,” what steps Government
propose 10 take to brldge the gap?

%TRE ;. PEPUTY MINISTER oF
PLANNIN,G (Surr S. N. MisHRA)}!
(a) and (b). In a Memorandum on
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‘Appzeisalircand 11 Progpecis. . of; the
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considered by the National Develop-
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Rs. 500 crores. Further authorisa-
tions of external assistencB (dare
expected Efforts will also be made,

to reduce! dheopayinents [ gap,! [td- the
ébetentofeastsle, hihrough: Ainedeasas+
spepor i dey.ong therolewelal o-ansumed
anpgdy through furtheni4avingd inimparts
whitk mekrierqlvepostgondment of
gome Hlap®noiestsronns ruod ovad
Yo :tiogmi mrumovon woiloq 1ot i

br§HR}Jerr[§LHSAMHﬁL ?ganmlﬁ‘"(ﬁ'hs
final revision for the year or.imthese

going to be another revision of the
estimates and _resources before the
current year is out?
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the House perhaps knOWS we had
regendly a meeting of the National
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Second Plan for the private sector
and whether it is a fact that these
allocations for the private sector have
since been considerably increased?

Surt S. N. MISHRA: It 1s difficult to
indicate any precise figure so far as
foreign éxchange for the private sec-
tor is concerned. We had not thought
in those terms; it depended upon so
many things as we proceeded on.

Surr BHUPESH GUPTA: I don't
know in what terms the hon. Minis-
ter thinks. But it is quite clear from
the Plan that the separation was made
between the private and public sec-
tors under different concepts. In that
case, I would like to know whether it
is a fact that after the Plan had been
published, the private sector made a
demand that their foreign exchange
allocation should be increased by
about Rs. 100 crores. I want to know
whether it is true and if so, whether
the Government had yielded to any
extent to that particular demand.

Surr JAWAHARLAL NEHRU: This
point is analysed in the memorandum
that is going to be placed on the
Table of the House presently but
may I say one thing, that when we
talk about private sector and public
sector, the private sector itself is
undertaking work in the Plan. For
instance, one of the major things that
the private sector is doing is the Tata
Iron and Steel Werks doubling its
capacity. That is very much in the
Plan and very much desired by us
and therefore we are helping them
to do so. So it is not as if they are
doing something off their own bat. In
the main they are carrying out the
directions given to them but these
matters, as I said, are explained in
the memorandum.

SHri BHUPESH GUPTA:
Prime Minister.

The

Mgr. CHAIRMAN: This is not a dis-
cussion on planning.

[ RAJYA SABHA ]

to Questions SEEL

DEFERRED PAYMENT SCHEMES

¥273. SHrRr BABUBHAI M. CHINAI:
Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) the consents so far given to
applications under deferred payment
scheme to private and public sector;

(b) the number of such schemes so
far entered through the State Trad-
ing Corporation; and

(¢) the value and terms of all the

consents under parts (a) and (b)
above?
Tue  MINISTER or INDUSTRY

(Surt MANUBHAI SHAu): (a) A state-
ment is laid on the Table of the
House.

(b) Two.

(¢) It will not be possible to enu-
merate the value and terms of all
the consents under parts (a) and (b),
but hawe they follow the general pat-
terns of deferred payments which
have been announced from time to
time for policy governing imports of
capital goods, plants, machinery and
equipment.

STATEMENT

Particulars of consents given to appli-
cations under the Deferred Payment
Scheme

PrvATE SEcTOrR (approved since
January, 1957)

L

No. of
nameofthelndustry consents
given
1. Paper Industry. . . 3
2. Non Ferrous Metals
Industry . . . s
3. Textiles (Non-cotton)
Industry . 7
4. Automobile Industry . 5
5. Chemical and Pharmaceuti-
cal Industry 15
6. Engineering Industry II
7. Blectrical Irdustry . . 4



